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+[Prices of Chemical fertilisers
*44B, SHRI NATHI SINGH: Will

the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a fact that the
reduction in the prices of chemical
fertiliserg has not afforded any subs-
tantial relief to the farmers; and

(b) if so, whether Government
propose to further bring down the
prices of chemical fertilisers to the
level obtaining before the first in-
crease was announced?]
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+[THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PRAKASH SINGH BADAL): (a) No,
Sir. During the period 18-7-1975 {o
8-2-1977, five reductiong in the prices
of fertilisers were effected. The com-
bined effect of all these reductions
hag affordeq some relief to the far-
mers. .

(b) The prices of fertilisers are
reviewed from time to time and as
and when any reduction ig called for,
it is done.]
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Constitution of the Visva-Bharti
University

5. SHRI KRISHNA KRIPALANI:
Will the Minister of EDUCATION
SOCIAL, WELFARE AND CULTURE
be pleased to state:

(a) whether Government have taken
any decision on the Report of - the
Masud Committee appointed to recorn-
mend amendments to the Constitu-
tion of the Visva-Bharati University;

(b) if so, what are the details there-
of; and

(¢) by when a legislation in this
regard is likely to be introduced in
Parliament?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (¢) The question of
amending the Visva-Bharatj Act, 1951
in the light of the Report of the
Masug Committee is under considera-
tion, and necessary legislation will be
infroduced in @Parliament in due
course.
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t[Setting up of National Marketing
Organisation

6. SHRI DEORAO PATIL: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleaseq to state:

+[ 1 English translation.
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(a) whether Government  have
taken g decision to set up a National
Marketing Organisation to assist and
advise the agricultural produeers in
marketing activities; and

(b) if so, what are the details in
thls regard"]
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T[THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a) No,
Sir.

(b) Question does not arise.]

Poermission to Government employeces
ovmhc houses to retain Government
accommodation

7. SHRI SYED AHMAD HASHMI:
Wil the Minister of WORKS AND
HCUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether it is a fact that Gov-
ernment employees who constructed
their own houses after taking house
building advanceg were permitted to
retain Government accommodation
til] December, 1976 to enable them to
repay the loan;

(b) whether Government are aware

that the orders under which a Gov-

ernment Servant owning a house at
the place of his duty cannot retain
Government accommodation hasg ad-
versely affected many Government
Servants financially; and

(c) whether Government pzupose
to withdraw these orders and if so,
by when a decision ig likely to te
taken ‘in this regard?

+[ 1 English translation,

[RAJYA SABHA]

to Questions 56

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir. For continu-
ing in Government accomodation,
beyond the 31st December, 1975, guch
employees are required to pay licence
fee at the market rate or at the nor-
mal rate if their own houses have
been accepted by Government on
lease.

(b) Representations to thig effect
have been received by Government.

(@) No such proposal is under con-
sideration at present.

Leaky containers of D.M.S, ghee

3. SHRI MAQSOOD ALI KHAN:
Will the Minister of AGRICULTURE
AND IIRRIGATION be pleased to
state:

(a) whether Government are aware
that most of the sealed containers, in
which Ghee is marketed, by the Delhi
Milk Scheme are leaky; and

(b) if so, what action Government
have taken in the matter?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a) No,
Sir. No such complaint hag been ra-
ceiveq by the Government.

(b) Does not arise.
World Hindi University

8. SERI S. W, DHABE; Will the
Minister of EDUCATION, SOCIAL °
WELFARE AND CULTURE be plea- :
seg to state: .

(a) whether Government propose
te set up a World Hindi University
in India; and

(b) if 50, what are the details of
the proposal?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN- .-
DER): (a) No, Sir.

(b) Doeg not arise.



